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ALHLA. 277(3).— =iofdr i yomew arft Faw, 1945 #1 & genes e % fore wfae Rt
T U TTET, AT 37 TETee arust =y, 1940 (1940 T 23) Fit &y 33 &t IT-4TT (1) 37 &1y 12
Y IT-TT (1) ST TATUTT, TG TLHIT F TqTET T TRATT FATT TATAT, TATEST AT TIATE FedqTT
faramr it srferg=mT &, |r.#1./. 1357(31) arita 1 da@w, 2017 FIRT A1LT & WA o TSI, ST, TRT I,
gT 3, IT-GE () ANrE 1 F9a, 2017 & WHAq #r T2 of, FEd 37 a9+ =a=mt 7, SF s 39+ g0
TATIT g il FATAAT 8, 39 ARG |, el IFq ATIg=AT il TSI 0 T(AdT STTaremor & e
TS TS ofY, eriore fae it q=fd 3 srerem 6 O, AreT A qErre armty G a o

T, TSI T TTAAT STAETETI &7 1 q9a€, 2017 FT I 2T TS o ;

3lIY, ST (AT 9% SETLTOT & YO ATl ST qATAT X Featd G g o= T g

A, T, el TCRTE, SHOTE e Tores arasft srfarfa=ra, 1940 (1940 =7 23) it &mr 33 F 91
TfSd aTRT 12 FIET, Taed TRl FT TANT FId g, AT Tl TATgHhTE are o qerHsl FE F T99Tq
sirorfer s srmere ARt srferfaam, 1945 #T i et w3 & forv Awaforfea faw st 8, st -

1. (1) = T9==T 7 |fered 7T sfuter i YHoree aradt (A Femed) =24, 2018 gl
(2) T TSI | Ik YT 0T AT Hl Tged gl

2. ATLAT 1 | Sufer sfiT yare" avnit 7w, 1945 § FA1F 537 F T9ATq AL I 18 Hared
stafe, Ao wais sie afaf3a s corfa i srsft sraiq, -
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“538. TeFAHITHIA
539. IFATHATHIA

540. faeramEE

541. fREmTEE

542, EHTFHe==

543, THFATHATEIN

544, TEFARTEM SRR
545. GRS

546. FIMTEATA THHEATES
547. gATISTHIA TS
548. EATHTE

549. frarzerseam

550. SrewiaTae

551, TEAHEAIAE TR

[FT. /. X-11014/14/2017-Sramus]
AT oTHT, I A=

feoqur: g=r e sferEET " 1w.28-10/45-t= (1), 9 21 fawaw, 1945 3147 97 & o9 |

SIS sfeRg=ET "@ear anan . 222(3), anrE 13 7=, 2018 3T sty aw
eRTtora T =T om

MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)

NOTIFICATION
New Delhi, the 23rd March, 2018

G.S.R. 277(E).—Whereas the draft of certain rules further to amend the Drugs and Cosmetics Rules, 1945 was
published as required under sub-section(1) of section 12 and sub-section (1) of section 33 of the Drugs and Cosmetics
Act, 1940 (23 of 1940) in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i) vide notification of the
Government of India in the Ministry of Health and Family Welfare, Department of Health and Family Welfare, number
G.S.R. 1357(E), dated the 1* November, 2017 inviting objections and suggestions from all persons likely to be affected
thereby before the expiry of a period of forty-five days from the date on which copies of the Official Gazette containing
the said notification were made available to the public;

And whereas, the copies of the said Official Gazette were made available to the public on 1* November, 2017;

And whereas, objections and suggestions received from the public on the said rules have been considered by the
Central Government;

Now, therefore, in exercise of the powers conferred by section 12 and section 33 of the said Act, the Central
Government, after consultation with the Drugs Technical Advisory Board, hereby makes the following rules further to
amend the Drugs and Cosmetics Rules, 1945, namely,-

1. (1) These rules may be called the Drugs and Cosmetics (Second Amendment) Rules, 2018.
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(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Drugs and Cosmetics Rules, 1945, in Schedule H, after serial number 537 and the entries relating thereto,

the following serial numbers and entries shall be inserted, namely,-

“538. Alclometasone

539.
540.
541.
542.
543.
544.
545.
546.
547.
548.
549.
550.
551.

Beclomethasone
Betamethasone
Desonide
Desoximetasone
Dexamethasone
Diflorasone diacetate
Fluocinonide
Fluocinolone acetonide
Halobetasol propionate
Halometasone
Methylprednisone

Prednicarbate

Triamcinolone acetonide. ”.

[F. No. X-11014/14/2017-DRS]

SUNIL SHARMA, Jt. Secy.

Note: The principal rules were published in the Gazette of India vide notification No. F.28-10/45-H (1)
dated 21" December, 1945 and last amended vide notification number G.S.R. 222(E), dated 13h March, 2018.
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